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SHRI S. NANJESHA GOWDA
(Hassan): Sir, I have given a notice
regarding selling of the agricultural

products by the farmers....(Interrup-
tions) It is a very important issue,

MR. SPEAKER: Yes, I have seen
it and I have told you also.

12 hrs.
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NoTiFICATION UNDER BETWA RIVER
BoARD AcCT AND ANNUAL REPORTS OF
RAJASTHAN STATE DAIRY DEVELOQPMENT
CoRPORATION LTD, JAIPUR FOR THE
YEARS 1975-76 anp 1976-77 TOGETHER
WITH AUDITED ACCOUNTs AND CAG's
COMMSENTS AND TWO STAZEMENTS
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THE MINISTER OF STATE .IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): On bebal? of Shri
Surjit Singh Barnala, I beg to lay on
the Table:

(1) A copy of the Betwa River
Board Regulations, 1978 (Hindi and
English versions) published in Noti-
fication No. G.SR. 28(18)/7-GB in
Gazette of India dated the 2nd De-
cember, 1978 under section 24 of
the Betwa River Board Act, 1976.
[Plgced in Library. See Neo. LT-
3013/78].

(2 A copy of the following Re-
ports (Hindi and English versions)
under section 619A of the Com-
panieg Act, 1956 :—

(i) Annual Report of the Rajas-
than State Dairy Development
Corporation Limited Jaipur, for
the year 1975-76 along with the
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon,

(i) Annual Report of the Ra-
jasthan State Dairy Development
Corporation Limited, Jaipur, for
the year 1976-77 along with the
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon,

(3) Two statements (Hindi and
English versions) showing reasons
for delay in laying the reports men-
tioned at (2) above.

[Placed in Library. Sgg No, LT-
3014/78]. '

ANNUAL ADMINISTRATION REPORT OF

DeLH1 ‘DEVELOPMENT AUTHORITY FOR

1977-78 AND STATEMENTS Te. TMPLE-

MENTATION OF URreAN Lanp (CHLING
AND REGULATION) AcT

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): I beg to lay on the Table:—

(1) A copy of the Annual Admi-
nistration Report (Hindi and Eng-
lish versions) of the Delhi Develop-
ment Authority, for the year 1977-78



